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Fresentsy Shri K Le Bhatia, Counsal foi wao

applicant.

Shri PJe Khuizna, Ceursaol Zo Lha

respondents,
Heard the learned counsel of Huih poXiiec,
The lesrned counsel of the respondencs nis
procduced office order No.9 of 1991 diotou L6.0,.i%0 ..
whereby the impugned notice of compulscry
retirement dated 19,11.1990 pertzining w irs
applicant has been withdrawn, In viecw of ihic,
\! nothing survives in the present applicciion “no
4( , application is disposed of as having become

infructuous,
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